NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA

SPECIAL BENCH

CP(IB) No. 226/KB/2018
CA (1B) No. 842/KB/2018

Present: Hon’ble Member (J), Shri Jinan K.R.

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 13™ SEPTEMBER, 2018, 10:30 A.M

Name of the Company Srei Equipment Finance Ltd -Vs- Concast Infratech Ltd

Under Section 7 IBC
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ORDER

Ld. Counsel for the Financial Creditor, the Respondents and Ld. RP
appears. He files the third progress report. It is recorded. For filing further
progress report. CA(IB) No0.842/KB/2018 is filed by the RP alleging non-
cooperation from the side of the Corporate Debtor. Corporate Debtor is hereby
directed to give all the necessary assistance to the RP as well as to provide all

the relevant documents kept within their custody within three days.

List it on 09.10.2018. Sd

(Jinan K.R.)
Member(J)
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